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NOTICE (= hersdy ghven that the snnual General Meetng {454 of the members of
Rafuth Firange Limbed wil 5 el oo Friday, 207 TR

PUBLIC NOTICE

Sri. Bhevana Sheishev Desai

o ml.-mbe( of Govendhen B
Co-op. Housing Sodiety Lid., L.T.
Conag Fomd, Fp. Punjabs Lane,
Borhvali (Wiest), Mumbai-400092
holding Sharss 140 10 and nlsaa
Hat o, 107 expired on
0601 2020. Her Mominess Ms
Amvita Shomhay Desai, Mrs.
Argita Geurav Pumchil made
nppﬁ:mmr (] MESmmybnhen

in the Soci

m for e transmission of ﬂ
ssid int and the sad shares o
their joint names. Claims and
ohiections, i any, are invited by
the said Socicty against the
proposed fransmission. The
same should be lodged either
with the Hon. Secretery of e
Society or of the offios Shii P C.

Thomas, A at=, Shop Mo
10A, 1 Esstes Apartments,
Swibaba Mogar, Borvi i\-‘i’eﬁ].
Murnbai within 1

with supparting doouments, il
ary, g which neediul will be
done.

F. C. THOM,
A.BMJCJ!TLHIGH I:I}Uﬁ
Ploce : Mumbai
Diate : 28.08.2024

PUBLIC NOTICE

Owr cienl W's. Arka Corsinuctions LLP having office address
at 102A-103, Now Udyog Mandr Mo, 2 Mogul Lana, Mahim (W),
Murmnbai 400 016 ("Cliant’) is desiraws of entering ino a frensacan
requirnd for purchase andicr far redevelopmant in connaction with
|mmavabie property bearing Final Pls: Na. 1668 of Tawn Planning
Scheena Bombiy City N, | (Makim Divisian), sfusied af Bhagal
Road, Mahim (W), Mumbai 400 D16 tabal :lnmr.\.u:mrag B&0 &0
&g, mirs and bul ing premises krown as Greln's House slanding
g & buit-up ares af 1571 sq. yds Le. 164201 5q.
rlrs mglklrrd in he books ol the cobeclor of land Revenue under
cid MoATA Mew Nod280 Ol Survey Mo AMES and Mew Survey
Mo.Z1398 and Cedastral Survey MNo,153E of Mahim Dhvalon,
Mumbal District *Sehediled Proparty’) more narticuiany described
In the “Schagule’ hareto, with Mr. Tayel Asgarall Helela, Mr. Abbas
Meiz Marchant, Mrs, Tasneem Amses Munshi, Mr Yosul Asgersk
Hefela snd Mrs. Farida Mohamed Kathar who have represanied my
client that shey are apsciute awnarlessor of the Schaduied Propary,
with unrestricted rghts incudirg withaut liritatan b ragavelopraent.

Waodice i hereby given [o fe general publc Sl eny parsonis
aszaring any fghl, W, charge, Ten, ciams ot any nlerest whatsaever
In respeed of any and &l e Scheduied Proparty are hereby callad
upen io submi fo the endensigned, ther clalm's, | ary, over e
Zchedulec Propary or iheir obbections, if eny, to alerementiorad
tranaction, The sad caimis or objections mus? De In writng, tagether
wilh dosumantary proal of such ciaimis or objectons, 50 as io reach
uz at the acdrass given balow within a pariod of 7 (Savan} Days fom
the date of publication of thes Notice. If no such clairys or shiactions
ang received, & shall be deamed that no one ee ciher than e said
Cwnarsfiessors have any nght, e, Insarest or claim/s in mspect of
tha Schadulad Property and aur Ziont would bo af liberty to procead
wilh S transacSan in cornection with the Scheduled Proparty

SCHEDULE
{Description of ™e Schaduled Propety)

All that piece and parcel of @nd beatdng Final Pial Na, 166R
of Tawn Planning Schame Bombay City Mo, Il [Mahim Divison),
giluated @t Bhaget Road, Mabem (W), Munbai 400 016 told
sdmeasuring B350 sg mire apd buiding premises known s
Crela's House slandng therean havirg @ buill-up ares of 1971 .
yds e 164201 sq. mins regislersd in Me books of a collectar af land
Rewarue under ald No 474 New No 4280 Old Surey NoAMES and
Mew Survey No 21398 and Cadssfral Sursey Mo 11533 of Mahim
Divigian, Mumbai District and bounded g2 under:

On o fpwards the East | FP No. 158 TPS il (Mabém Division)
O or fowards the West © Bhagat Mang

@ or fowards the Morth - FIP Mo, 1668 T2S 11| (Mahim Division) |
G or fowards the South ; £F Mo, 165 TFS I (Mahim Divisan)
Diated Ihis 207 Day al August 2024

Adv. Nikhil Vijay Adkine
F1TA, Mew Bake House, Baks House Lane,
Kale Ghoda, For, Murmnbai 400 001
Mob. Na. TESBETTT20
EmaillD- office ackinefEgmail.com
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SAMYAK INTERNATIONAL LIMITED
CIN: LATT0MH 10MPLC22SNT
Corpotate OfMca: M-38 Sake! Mager Indcre WP 452001 1 Ph: of 218481
Beg. Office: 2030, 7™ flocr, & weng, Milorae Kotage, 34 Roed, i Sarsor, Ard=enfw] 88 fndher Maros: Mumzal MM 300088
(Emall: seTpakiniaTaenAlD 8 4Rl oo, Wiktada: RTG Ay ekt matonal n

PUBLIC NOTICE TO THE MEMBERS - 30" ANNUAL GENERAL MEETING

WOTICE |5 hooby ghvne that the Thiskes (30%) Annual Senceat Maobng A& o the Mombors of Samyak insmational
Limbzd| e Company®) wil 22 held on Ssunday, Samember 21, 2024 810500 FM. hough twe-way VEOBWM facity
compilance with rmean ciouians Esued by B Micisiry o Comporale Aflsirs [MCA'] and Fo Securdies ad Excbange
Besarg of Il (*SEBI7), o ransaet the buskwes, 26 sl ot In the Notice of AGY convening the mesting which would &
cincdied s dun cowse ol fme.

Incosmp bance with e rebevant MCA and SEBI diroulsrs, the Nelice of the AGM slong wih the Aneusl Repod for Finsncis!
Waear 2023 2024 will bo sentonly by slectronic mode o thase Members whose emal (Ds ae regisianad with tho Company or
Fiisgirar & Tranaler Agent (FTA] o respectivs Depoatory Petoipasts 7D &3 o August 16, 2024 The Nobes ol e
AGM and Areusd Rogert will aito ba avaiabin on Company's mobsin wwm samyainty alln, Swck Exchanga's
website waw heeindig.com and o the webste ol Gertral Deposilory Seavi Ireiz) Limibed [CO5L
ww evalinginia com,

Howio registeriupdete emal| nddrass snd mabile number:

*  For # Wamzans) holding shanes in physioal moda Fashasn nol regisieend o-mal addmss and mebis nusbe hoy
iyt 50 By sending a duly slgred reques lefer by emal to Company's Regtsiar & Sham Trarater Agant (RT4's)
amailid ot il S adeaion ponate, com respactively.

Mertbirt holdieg shisres in Demat mode. Fay ey confact Weir Dasesilory Pafiopesd (DF') and regeter Bei amail
addeas insak Demar sccourt as parthe process advised by i P

& the Wamsers hoiding s=ams in physical modn are mandaienly required fo fumissiupcain their Smail D, Mytide Mo, PAK
and attver KV detals Trougn Fom 1SA-1, o fumsn the Saminaton as provided i A 190) of the Companies (Share
Cagilsl and Dubeniuses) Bules, 3074 thoush Faes BH-1 or ko cpl cul from giang the Momination Bhrowush Fom [5R-3 and
tn changa the Nomination hrcugs Foem 5514 parsuant to SEBI Cimair No. SEBVHEOMIRSDFOD-1RCIRR0EAET
ditted My 07, 2524, Thi lors e scavafiabio on the websits o the Company ol mwsemyabirsmaticns.in. SEBlvide
¢mﬂamn SEBIHOMIRSOANASD ATASMBICH0Z2E cates January 25, 2022 has mandated the |5ed companias
Iy Basue scuitifes inSamal mode only

Remabe Evating

The Cospany is providing sevale e-voling laclly [remote e-vuing’) o &l 3 members (o cast ther vole oo all resol ulons sel
aut i e Miticn of the 307 AGM. Adaivona By, the Company 5 providing fha aciity of vaimn through a-veang sysiom curing
e AGN! [e-voling). Decalied procedure for joicing e AGM and remcle e-voling/ e-voling is being provided in the Noges of
30" AGM. Mombors anending the AGM through VARV wil e cousted tor tha purpesa of rackening the suaris undar
Secten 103 ol Companas A, 2093,
I'.la'ﬂ:aesa'areuusa:uu&:u'shl\'rﬂeds[fs'clmese’a:rtnNaﬂ(snl'l*eau AGM and in particular, instnaciora for
janing twe AGM iy durhg AGM,

Fuither, maimibars wha ave case Pei vl o aolution]s by remels e-vikng dror o ABMwik alsa be eighle 1 petispa
atihe AGM Frough WETAVM et #=ak nod oo onitd 1o cast freirvetn onsuch meokstion|s) agaie

The stave isformetdon is being isusd [or the beref® of al fe Mambers of #e Company in compliance with ihe relevart

v for casing o -1

Cleetitars ssuedby MGA. This infarmation e alzo evilzbls on e Comgany's weaits o whw Eamyaaittamesoal in
By order of the Board
Fwﬁﬂﬂﬂlmlﬂvﬂﬂuﬂ::‘
Date: Agaest 27, 2024 Heexcy dain
Pince: Indors Company Secrotary
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